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(g) Grant of bail in heinous and
sensational offenceg should be Vigo-

rously opposed;

(h) All out efforts should be made
to promptly detect, thoroughly inves-
tigate, quickly chargesheet all cases
relating to sensational crimes;

(i) Effective steps should be taken
in consultation with High Courts for
prompt disposal, by early trial, of
casesg pending in lower courts;

(j) Tria] of cases of communal
Tiots, atrocities on Harijans rape,
attack on policemen dowry deaths
and kidnapping should be expediti-
ously completed; and

(k) Village Defence Societies should
be set up in dacoity prone greas.

Non-Mizos killed in Mizoram

4413. SHRI DILEEP SINGH BHU-
RIA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the number of non-Mizos kil-
led in Mizoram during the last three
months; and

(b) the steps taken by Govern-
ment so far to protect the lives of
non-Mizos; in Mizoram?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAK-
WANA): (a) 10 (Ten)

(b) Police vigilance and patrolling
bhave been intensified. The U.T.
Administration is taking all possible
steps to protect the life anq property
of all non-Mizog living in Mizoram.
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Total Cement Planty under Public and
"Private Sector in Country

4415. DR. KARUPSINDHU BHOI:
Wil] the Minister of INDUSTRY be
pleased to state:

(a) the number of cement plants
under public and private sector in the
country;

(b) the installed capacity and utili-
sation capacity of each of the cement
plant during the last two years; and





